
 573  Reports  of
 Standing  Committees

 tee  relating  to  Central  Pollution  Control
 Board-Audit  Review.

 [English]

 12.34  %  hrs.

 STANDING  COMMITTEE  ON
 COMMUNICATIONS

 Sixth  Report  and  Minutes

 SHRI  RUPCHAND  PAL  (Hooghly):
 Sir  |  beg  to  present  the  Sixth  Report
 (Hindi  and  English  versions)  of  the  Stand-
 ing  Committee  on  Communications  on
 Ministry  of  Communications—Demands
 for  Grants  (1994-95)  and  the  Minutes  of
 the  Sittings  of  the  Committee  relating
 thereto.

 [English]

 12.34  १  hrs.

 STANDING  COMMITTEE  ON
 SCIENCE  AND  TECHNOLOGY

 ENVIRONMENT  AND  FORESTS

 Fourteenth  Report

 SHRIMATI  VASUNDHARA  RAJE
 (Jhalawar):  Sir,  |  beg  to  lay  on  the  Table
 ०  copy  (Hindi  and  English  versions)  of  the
 Fourteenth  Report  of  the  Standing  Com-
 mittee  on  Science  and  Technology,  Envi-
 ronment  and  Forests  on  the  Detailed
 Demands  for  Grants  (1994-95)  of  the

 Department  of  Electronics.

 VAISAKHA  5,  1916  (SAKA)  BAC  Report  574

 [English]

 12.35  hrs.

 STANDING  COMMITTEE  ON
 TRANSPORT  AND  TOURISM

 Tenth  Report

 SHRI  IMCHALEMBA  (Nagaland):  |
 beg  to  lay  the  Tenth  Report  (Hindi  and
 English  versions)  of  the  Department  Re-
 lated  Paliamentary  Standing  Committee
 on  Transport  and  Tourism  on  Demands
 for  Grants  1994-95  of  the  Ministry  of
 Surface.

 [English]

 12.36  hrs.

 BUSINESS  ADVISORY
 COMMITTEE

 Thirty-Ninth  Report

 THE  MINISTER  OF  WATER  RE;
 SOURCES  AND  MINISTER  OF  PAR-
 LIAMENTRY  AFFAIRS  (SHRI  VIDYA-
 CHARAN  SHUKLA):  |  beg  to  move:-

 “That  this  House  do  agree  with  the
 Thirty-Ninth  Report  of  the  Business
 Advisory  Committee  presented  to
 the  House  on  the  22nd  April,  1994,
 excluding  item  Nos.  (1)  and  (2)  of
 paragraph  2  of  the  Report  since
 disposed  of  by  the  House.”

 MR.  SPEAKER:  The  question  is:

 “That  this  House  do  agree  with  the
 Thirty-ninth  Report  of  the  Business
 Advisory  Committee  presented  to
 the  House  on  the  22nd  April,  1994,


